Papers Laid MARCH 6, 1982 Papers Laid 584
along with Audited Accounts ﬂ) mmmm-
and comments of the comp- tificate of -
troller and Audiior General mhumm
thereon. [Placed inlibrary. See Rules, 1991 published in Noti-
No. LT- 1442/92] fication N3. G.S.R. 709 in

{c) () Review by the Government
on the working of the North
Eastern Handicrafts and
Handiooms Development Cor-
poration Limited, Shilong, for
the year 1990-91.

(i) Annual Report of the North
Eastern Handicrafts and

~ Handioom Development Cor-
poration Limited, Shilong, for

the year 1990-91 along with
Audited Accounts and com-

ments of the Comptrolier and
Auditor General thereon.

(2) Three statements (Hindi and En-
glish versions) showing reasons
for delay in laying the papers men-
tioned at (1) above. [Placed in H-
brary. See No. LT- 1443/92]

Notification under Merchant Shipping
Act, 1958 and Review on the Working of
Annual Report Madras Dock Labour
Board for 1990-91 and a Statement for
Delay in Laying these Papers

THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE TRANSPORT
{SHR1 JAGDISH TYTLER): Ibeg to layon
the Table—

(1) A copy each of the following Noti-

section 458 of the Merchant Ship-
ping Act, 1958:-

() The Merchant Shipping (Ex-
“amination of Engineers and
Engine Drivers of Fishing
Vesels) Amendment Rules,
1991 in Notification
No.G.S.R. 481 inthe Gazette

of india dated the 24th Au--

gust, 1991,

Gazatte of India dated the 28th
Decesrber, 1991.

(if) The Merchant Shipping (Car-

riage of Grain) Rules, 1991

in Notification No.

‘G.S.R. 724 (E) in Gazette of

india dated the Sth Decem-

ber, 1991. [Piaced in Library.
See No. LT-1444/92)

(2) A copy of the Ministry of Surface
Transport, Accountant (Group B-
Non-Gazette) Recruitment Rules,
1992 (Hindi and English versions)
published in Notification No.G.S.R.
44inGazette of Indiadated the 8th
February, 1992 issued under pro-
viso to Article 309 of the Constitu-_
tion. [Placed in Library. sn No.
LT- 1445/92)

(3) () A copy of the Annual Report
(Hindi and English versions)
of the Madras Dock Labour
Board for the year 1990-91
along with Audited Accounts.

(i) A copy of the Review (Hindl
and English versions) by the
Govemment onthe working of
the Madras Dock labour Board
for the year 1990-91. "

(4) A statemerit (Hindi and English
versions) showing reasons for de-
Jay in laying the papers mentioned
at (3) above.” [Placed in Lbrary.
Ses No. LT- 1446/92] :

Notification Under Customs Act, 1962

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): | beg to lay on
the Table a copy each of the following
Notification (Hindi and English version) un-
der section 159 of the Custams Act, 1962:-
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(iii)

G.SR. 711 (E) and 712 (E).

G.S.R. 715(E) published in
Gazette of India dated the 3rd

" December, 1991 rogetherwith

d:angalotmmrslonomus-
sian Rouble into indian cur-
rency or vice-versa

'G.S.R.720(E)andG.S.R. 721

(E) published in Gazette of
india dated the 5th Decem-
ber, 1991 together with an
explanatory memorandum
prescribing rate of basic cus-
toms duty of 10 per cent and
nil additional duty and 15 per
cent auxiliary duties of cus-
toms ongoods specifiedinthe
Table annexedtothe Notifica-

W

v)

G.S.R. 740 (E) publish8d in
"GaZette of Indiadatedthe 16th

of 100 per cent for six speci-
fied computer peripherals and
35 per cent for the rest of the
goads failing under heading
84.71 of the First Scheduled
to the Customs Tariff Act,
1975.

G.S.R. 741 (E) published in
Gazette of Indiadatedthe 16th

December, 1991 together with

-_—

" anexpianalory memorandum

PHALemah 1913 (SAKA)

()

making certain amendments
10 the Notilication No. 30/88-

cus., dated the 1st
March,1988.

G.S.R. 742 (E) published In
Gazette of India dated the 16th

G.S.R. 743 (E) published in
Gazette of India datedthe 1 6th

G.S.R. 744 (E) published in
Gazetteof India datedthe 16th

dated the 17th Nwonhar
1982 .

GS.R. 745 (E) published in
Gazette of india datedthe 16th

December, 1991 togetherwith
an explanatory memorandum

-mglrdlug exemption to

uiramarine blie fromthe whole
of the duty of excise leviable
thereon.

G.S.R. 746 (E) published In
Gazette of India dated the 16th

manufactured from grass,
straw, rushes and reeds from
mmﬁmmdm
feviable theraidh. :
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G:S.R. 747(E) published in
Gazetie of India datedthe 16th

CE. datedthe 1stMarch, 1986.

G.S.R. 756(E) to G.S.R. 758

(E) published. in Gazette of
india dated the 27th. Decem-

ber, 1991 together with an
uplunatory memorandum

strument at the same rates

~ which existed prior to the 1st

(xw)

(xv)

January,1992.

G.S.R. 761(E) published In
Gazette of India dated the 30th

December, 1991 together with
an explanatory memorandum

the validity of Noti-
fication No. 514/86-Cus.,
dated the 30th December,
1986 uptothe 30thJune. 1992.

G.S.R. 829(E) published in
Gazette of India datedthe 6th

December, 1991 togetherwith
an explanatory memorandum
appointing the 1st day of Janu-

ary, 1982onwhichtheamend- -

ment to the Customs Tarift
Act, 1975shallcomeinto force.

G.S.R. 3(E) and G.S.R. 4(E)
published in Gazette of India
gated the 2nd January, 1992
together with an explanatory
memorandum regarding ex-
emption to machinery, equip-
ment,” instruments; compo-
nenis elc. required -for the

. . purposes of Integrated Guided
Development

Nissile
Ryogramme of Ministry of De-

fence, whenimported by units

s

(xix)

(x)

astod by an offi:
W Be rank of
Deputy Secrstary, Ministry of
Defence, om the whole of
the basic, addiional and aux-
mmumm
abie thereon.

G.S.R. 5 (E) published in Ga-
zette of india dated the 2nd

, dated the
1st March, 1979 and the 30th
June, 1988 respectively.

G.S.R. 6 (E) published in Ga-
Zette of India dated the 2nd
January, 1992 together with
an explanatory memorandum
making certain amendments
to the Notification No. 110/86
Cus., dated the 17th Febru-
ary, 1986.

G.S.R. 7 (E) published in Ga-
zette of India dated the 2nd

Cus., dated the 1st August,
1988..

G.SR.8(E)and G.S.R-9 (E)

* published in Gazette o india

dated the 2nd January, 1992

required for the manufacture
of aircrafts to be usedfortrain-

G.S.R. 10 (E) published in
Gazette of India dated the 2nd
January, 1992 together with
an explanatory memorandum



(xxv)

bexvl)

G.S.R. 33(E) in Gazetite of
india dated the 7th January,
1992, together with an ex-
planatory memorandum.

G.SR. 44 (E) published in
Gazetle of India datedthe 16th

January, 1992 together with
an memorandum
making certain amendments
to Notification No. 247/84-
Cus., dated the 27th Septem-
ber, 1984.

G.S.R. 48 (E) published in
Gazette of India datedthe 16th

GSR. 49 (E) published in
Gazptte

of india dated the 16th
.Jan?ary 1992 together with
,anq:phmtoqnmnﬂm

to gertain Notifications men-
ticned in the Notification.

| PHALGUNA 16,1913 (SAKA) - Papers Lol m

; mmm m G.SR. 77 (E) published in
to Notiiication No. 16/90-CE, Gazetie of india dated the 3rd
daied the 20th March, 1990. February, 1992 together with

; ‘ an explanatory

(xx}) G.S.R.11(E)publishedinGa- making ceftain
Zette of india dated the 2nd to Notification No. 203/90-
January, 1992 together with m,munzinm
an explanatory memorandum 1990.
making cerlain amendments
. to Notification No. 24/91-CE, ¢ovil) G.S.R. 83 (E) published in .
~ dated the 25th July, 1991. Gazetie of india dated the 28th
' January, 1992 together with
(xxi) G.S.R. 12 (E) published in an explanatory memorandum
Gazette of india dated the 2nd revised rates of ex-
january, 1992 together with change for conversion of cer-.
an explanatory tain foreign cumencies into
making certain amendments indian Curency or vice versa.
to Notification No. 103/90-CE, .
dated the 16th May, 1990. botix) G.S.R. 88 (E) published In
Gazetts of india dated the 5th
(xxiii) The Project imports (Amend- February, 1992 together with
: ment) Regulations, 1992 pub- an explanatory
lished in Notification No. making certain amendments

Cus., dated the 21st 1990.

G.S.R. 89 (E) published in
Gazette of india dated the 7th
February, 1932 together with
an explanatory memorandum
making certain amendments
10 Notification No. 45/79-Cus.,
dated the 1st Marth, 1979.
[Placed in Library. See No.
LT- 1447/92)

Amendment to the Reserve Bank of india
(Note issue) Regulations, 1935; Annual"
Report and Review on the Working of
Liie insurance Corporation for 1990-91
and Consolidated Report on the Working
of Public Sector Banks for the Year End-
ing 31 March, 1991 and Annual Reports
of Chaitanya Grameena Bank, Tenall and
Samastipur Kshetriya Gramin Bank,
Samastipur for 1990-91 etc.

THE MINISTER OF STATE N THE
MINISTRY OF FINANCE (SHRI DALBIR
SlMI-I):Ihugbh‘lmﬂnTﬁb—_

(1) Acopy of the Amendments to the



